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Bread Gauge Line between Talwarm 
Towaship and Jawanvrala Shehar

4848. SH R I D U R G A  C H A N D : Will 
the Minister o f R A IL W A Y S  be pleased 
to itate:

(a) whether any survey has been con
ducted to link Talwara Township with 
Jawanwala Shehar by Broad Gauge line 
after the construction of Pong Dam in 
river Beas; and

(b) if  so, the details thereof?

T H E  M IN IST E R  O F R A IL W A Y S  
(PRO F. M A D H U  D A N D A V A TE ): (a) 
No survey has been carried to link T al
wara Township with Jawanwala Shehar.

(b) Does not arise.

construct a separate waiting room at this 
station. The Varandah provided around 
the station building serves as waiting 
area for passengers, since the number of 
passengers b small.

These facilities are considered adequate 
for the present.

Setting np a Bench of H^h Court of  
a nei^booring State in Goa, Daman. 

and IMa

4850. SH R I E D U A R D O  F A L E IR O : 
WiU the Minister o f  LAW , J U S T IC E  
A N D  C O M P A N Y  A FFA IR S be pleased 
to state;

(a) who are the individuals and/or 
organisations that have demanded the 
setting up o f a full-fledged High Court 
in Goa; and

(b) what steps do Government propose
to teike in furtherance o f the proposal o f  
the Chief Minister o f  Goa, Daman and 
Diu that the Territory be provided with’ 
a Bench of a High Court o f neighbouring 
State? ■

TH E  M IN IST E R  O F LAW , JU ST IC E  
AN D  C O M P A N Y  A FFA IR S (SHRI 
SH A N TI BH USH AN): (a) Demands for 
setting up of a full-fledged High Court 
in Goa have been received from the 
following:

(i) Goa, Daman &  Diu Pradesh 
Congress Committee, Panaji, Goa.

(ii) The Goa, Daman & Diu Advocates’ 
Association, Panaji, Goa.

(b) Government has yet to take a view 
in the matter.

Propoaal to constract Platform and 
Waiting Room at Jawanwala Shehar

4849. SH R I D U R G A  CH AN D : 
W ai the Minister o f R A IL W A Y S be 
pleased to state:

(a) whether his Ministry have any 
proposal to construct Railway platform 
and waiting room at Jawanwala Shehar 
Railway Station (Kanp;ravally Railway) 
in view of the various representations 
sent to Government; and

(b) if, so, the salient features thereof?

T H E  M IN IST E R  O F R A IL W A Y S 
(PROF, M A D H U  D A N D A V A TE ) fa) 
and (b) Jawanwala Shehar Railway Sta
tion on the Kangravally Narrow Gauge 
Railway is already provided with a rail 
level platform. There is no proposal to
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